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Handicapped Employees in 
Municipal Corporation of Delhi 

1992 E.  SHRI N. RAJANGAM: 
Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) what is the number of handi-
capped employees in the Municipal 
Corporation of Delhi and the number of 
representations received from such 
employees for allotment of Government 
accommodation to them ; 

(b) if so, what are the details 
thereof including their names ; 

(c) whether Government propose 
to take any action on the represen-tions 
received from the handicapped and 
widows of handicapped employees ; 
and 

(d) by when Government propose 
to allot Government accommodation to 
them ? 

THE MINISTER OF HOME 
AFFAIRS (SHRI MUFTI MO-
HAMMAD SAYEED) : (a) to (d). 
Information is being collected and will 
be laid on the Table of the House. 

12 NOON 

PAPERS LAID ON THE TABLE 

MR. CHAIRMAN: Papers to be 
laid on the Table. Shri Mufti 
Mohammad Sayeed. .. .(Interruptions). 
. . 

[The Vice-Chairman (Shrimati 
Jayanthi Natarajan) in the Chair] 

 

 
THE VICE-CHAIRMAN (SH 

RIMATI JAYANTHI NATARA 
JAN): Chairman has already called 
the Home Minister to lay the Papers 
on the Table ..........(Interruptions).... 

I- Report of the Committee on 
Reorganisation of the Delhi 
set-up, Parts I and II (Decem-
ber, 1989). 

II. Report and Accounts (for the 
year ended 30th June, 1989), of 
the Repatriates Co-operative 
Finance and Development 
Bank Limited, Madras and 
related papers. 

III. Notification of the Ministry of 
Home Affairs conferring 
powers under various sections 
of the Jammu & Kashmir Code 
of Criminal Procedure, 1989. 

THE MINISTER OF HOME 
AFFAIRS (SHRI MUFTI MOHA-
MMAD SAYEED): Sir, I lay on the 
Table— 

I. A copy (Hindi version 'only) of 
the Report of the Committee on 
Reorganisation of the Delhi set-up 
Parts I and II (December, 1989). 
[Placed in Library. See No. Lt— 
577/90]. 

II. A copy each (in   English and Hindi)  
of the      following papers :— 

(i) Annual Report and Accounts of 
the Repatriates Cooperative 
Finance and Development 
Bank Limited, Madras, for the 
year ended 30th June, 1989, 
together with the Auditors' 
Report on the Accounts. 


